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tioned, it is a matter of past history. .But in 
a mattcx like tliis, the procedure is that the 
Finance Ministry, which is in chaige of 
foieign exchange, goes into all these mat« 
teis and the appropriate Ministry concer
ned is also consulted

Shri T. N« Sineh t Were they con
sulted ? That is wliat I want to know.

Mr. Speaker t Order, aider.

8hrl Sarangadhar Daa i May I
mw the number of steam road rollett 

that were manufactured under the fiist 
agieement, and why that agreement wu 
terminated ?

Shrl Karmarkar i The agreement 
ivas foi a specific number of load rollers of 
either variety— steam and diesel. I find 
that diesel road roUers to be manufacnired 
weie to the extent of 475 and steam road 
rollers to the extent of 950. The agree
ment was in quantitative terms. After the 
agreement was fulfilled, as I said, in August 
1951 in the case of diesel road rollers and 
Apiil 1954 in the case of steam road rollers, 
Government inherited the rights of the 
^Know^how".

Dr. Lanka Simdaram t May I know
the total amount of royalty paid under the 
three agreements with Marshal and Com
pany.

Shri Karmarkar t f  should like to 
tiaye notice.
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Low-lBcom* Oronp Hotuiag SdMou

*597< Paadlt D. N. TiwMry ; Will the 
Ministei of Worlw, Houalng u d  Sup
ply be pleased to sute :

(a) whether it is a fact that many of the 
States have not as yet taken any steps for 
construction of houses under the Low- 
Incomc Group Housing Scheme ; and

(b) whether they have assigned any 
reasons for this ?

The Minliter of Works, Honiinc and 
Supply (Sardar Swaran Singh; : (a)
No, Sif.

lb) Does not arise.

Pandit D. N. Tiwary : May I Jmow 
whether any of the funds allotted to the 
various State Governments have been 
spent and what still temains to be spent ?

Sardar Swaran Singh t Out of the
total allocation of Rs. 2i crores, Rs. 5-2 
croies have been actually taken by the 
States*

Pandit D. N. Tliwary t I May I know
whether there is any possil^ity of the re
maining sum being taken by the States in 
the remaining period ?

Sardar Swaran Singh i That is
what the States claim— that they will be 
able to utilise the amounts that have been 
allocated to the various States.

Pandit D. N. Tiwary t May I know
how many houses up till now have been 
constiucted from this fund ?

Sardar Swaran Singh s There is no 
information.

Shri Nanadas : May 1 know i f  
any State Goveinment is implementing, 
any scheme for the low-income gioups in 
the rural areas, such as agricultural la-- 
bouiers ?

Sardar Swaran Singh t 1 do not
think so, because they are tackling those 
areas where the congestion is the greatest, 
and congestion is the greatest in urban and 
industrial areas and not so much in the rural 
areas.

Shrimati Tarkeahwari Sinha r
Just now the hon. Minister stated that 
there is no information about the number 
of houses that have been built. May I 
know whether the Central Gowrnment 
usually have no information about the 
sums spent and through which houses arc 
being built ?

Sardar Swaran Singh : That does- 
not follow from what 1 have suted.

Recovery of Abduct^ Women

♦598. Shri K. P. Sinha 1 Will the 
Prime Minister be pleased to state :

(a) the number of abducted women: 
recovered during the period from Jan
uary to Octobcr, 1955 i and

(b) the average monthly expendi
ture of the Government of India over 
ti.c organisation for the recovery of ab- 
duaed women ?

The Minister of Works, Housing and! 
Supply (Sardar Swaran Singh) t (a>
number of abducted persons including 
post abduaion bom children recovered in 
India and Pakistan during the period fiom 
January to October. 1955 was 1,149 and 
328 respeaively.

(b) The average monthly expenditure- 
of the Government of India over the re
covery organisation is Rs. 83,000.

Shri K. P. Sinha s May I know 
the number of abducted women recovered 
last ycat ?

Sardar Swaran Singh i These figu
res were given some months ago on the 
floor of the House. At the moment, I 
have not got them.

Shri K* P« Sinha : May I know 
whether the rehabilitation of rctovered 
women has been proceeding satisfaaori- 
ly ?

Sardar Swaran Singh : I do not know 
really what the hon. Member means. 
Recoverd women or children are restored 
to their relatives. Such of them as do not 
want to go over to the other country are 
released inside the country snd they got




